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CENTRAL ADMINISTRATIVE TRIBUNAL 
' 

ALLAHABAD BENCH 

THIS THE 30TH DAY OF AUGUST, 2001 

Original Application No. 1050 of 2001 

CORAM: 

HON.MR.JUSTICE R.R.K.TRIVEDI,V.C. 

HON.MAJ.GEN.K.K.SRIVASTAVA,MEMBER(A) 

Dr.Suresh Chandra Saxena 
aged about 55 years 
Princiupal Scientist 
R/ o C.I.R.N Makhdoom, 
Farah, Mathura. 

••• Applicant 

(By Adv: shri K.K.Mishra) 

1. 

Versus 

The Union of India, through 
Chairman, Agricultural Scientist 
Recruitment Board, Krishi Anusandhan 
Bhawan, Pusa, New Delhi. 

2. Secretary, 

3. 

Agricultural Scientists Recruitment 
Board, krishi Anusandhan Bhawan 
Pusa, New Delhi. 

The Secretary, Indian Council 
Of Agricultural Research, krishi Bhawan 
New Delhi • 

• 

••• Respondents 

(By Adv: shri N.P.Singh) 

0 R D E R(Oral) 

JUSTICE R.R.K.TRIVEDI,v.c. 

By this application u/s 19 of A.T.Act 1985 a~plicant 

has prayed for a direction to the respondents to call him 

for interview for the post of Director, central Institute 

for Research on Goats, makhdoom, Mathura in oursuance of 

the advertisement dated 14 .4. 2001 and consider him for 

promotion whenever interview takes place • 
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• • 2 •• . , .. 

Shri N. P .Singh learned counsel for the respondents 

has submitted that though OA No.305/ 95 filed by applicant 
• 

was allowed by this Tribunal partly, however, liberty was 

given to the department t o proceed against the applicant 

in respect of second charge of tampering of record. It is 

submitted that in pursuance of the liberty given the 

proceedings are pending against the applicant. 

Shri K.K.Mishra learned counsel f o r the applicant on 

the other hand submitted that no proceedings are 9ending 

against the aoplicant. Av erments to this effect has also 

been made in paragraph 4. 9 of the OA. In the aforesaid 

facts and circumstances if no proceedings are pending 

against the applicant we d o not see that there should be 

any hesitatio n on the part of the resoondents t o c all the 

applicant for interview for the p ost of Director. 

In the circumstances, this OA is disposed o f fina lly 

with the direction to the respo ndents 1 t o 3 t o c all the 

applicant for interview for the post o f Di recto r ,cent ral 

Institute for Research on Goats, Matbura
1 

in c ase no 

disciplinary proceedings are pending against h im . There 

\L......__~,. 
VI CE CBA IRMAN \ MEMBER ( A) 

Dated: 30.8.2001 

• 

Uv/ 

• 

• 


